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 Tamil  Nadu  State  Legislature  (De-
 legation  of  the  Powers)  Act,  ‘1978,
 {Placed  in  Library.  See  No,  Lt-
 1077/76.)

 (2)  A  copy  of  the  Bombay  Motor
 Vehicles  Tax  (Gujarat  Secong  Am-
 endment)  Act,  3976  (Hind:  ang  En-
 Blish  versions)  (President’s  Act  No.
 @  of  976)  publisheq  in  Gazette  of
 India  dated  the  3lat  March,  ‘1976,
 under  sub-section  (3)  of  section  3
 of  the  Gujarat  State  Legislature
 (Delegation  of  Powers)  Act,  ‘1976.
 {Placed  in  Library.  See  No  LT-
 10728/76.}

 PAYMENT  OF  WAGEs  (MINFs)  SECOND
 AMENDMENT  RULES  AND  Coan  MINFS
 Faminiy  PENSION  (AMENDMENT)

 ScuEME

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR’  SHRI
 BALGOVIND  VERMA):  I  beg  to  lay
 on  the  Table—

 qa)  A  copy  of  the  Payment  of
 Wages  (Mines)  Second  Amendment
 Rules,  976  (Hind:  and  English  ver-
 sions)  published  in  Notification  No.
 GSR.  426  in  Gazette  of  India  dated
 the  20th  March,  1978,  under  =  sub-
 section  (6)  of  section  26  of  the  Pay-
 ment  of  Wages  Act,  936  [Plured  un
 Library  See  No  LT-!0729/76]

 (2)  A  copy  of  the  Coal  Mines
 Family  Pension  (Amendment)
 Scheme,  976  (Hind:  ang  Enghsh
 versions)  published  in  Notification
 No  GSR  465  in  Gazette  of  India
 dated  the  27th  Maren,  i976,  under
 section  7A  of  the  Coal  Mines  Pro-~
 vident  Fund,  Family  Pension  and
 Bonus  Schemes  Act,  1948,  [Placed
 in  Library.  See  No  LT-i0730/76.]
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 PUBLIC  ACCOUNTS  COMMITTEE

 Two  HUNDRED  AND  EIGHTEENTH  REPORT
 SHRI  H.  N.  MUKHERJEF  (Calcutta

 -North-East):  I  beg  to  piesent  the
 Two  Hundred  and  Eighteenth  Report
 of  the  Public  Accounts  Committee  on
 paragraph  !  of  the  Report  of  the
 Comptroller  ang  Auditor  General  of
 India  for  the  year  1973-74,  Union
 Government  (Civil)  Revenue  Re-
 ceipts,  Volume  I,  Indirect  Taxeg  re-
 lating  to  Customs—‘Illefal  Import  of
 Gold’.

 ESTIMATES  COMMITTEE

 TIUNDRED  AND  SECOND  RLPOR?

 SHRI  R.  K,  SINHA  (Faizabad):  I
 beg  to  present  the  Hundred  the  Sec~-
 ong  Report  of  the  Estimates  Com-
 mittee  on  the  Mimstry  of  Health  and
 Family  Planning—All  India  Institute
 of  Medical  Sciences.

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 EIGHTY-EIGHTH,  EIGHTY-SIXtH  AND
 EIGHT:  -SEVETH  Rerorts

 SHRI  NAWAL  KISHORE  SHAR-
 MA  Dausa):  I  beg  to  present  the

 following  Reports  of  the  Committee  on
 Public  Unde:takings.

 (i)  Exghtv-Eighth  Report  on  Hin-
 dustan  Zine  Limited

 (2)  Eighty-sixth  Report  on  Ac-
 tion  Taken  by  Governinent  on  the
 recommendations  contained  in  their
 Sixty-sixth  Report  on  National
 Seeds  Corporation  Lamited.

 (3)  Eaghty-seventh  Report  on  Ac-
 tion  taken  by  Government  on  the
 recommendations  contiineg  in  their
 Sixty-third  Report  on  National
 Textile  Corporation  Limited.


